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22.5.2002 est.A,1920/01 in 0.A.509/00

Hon'ble Mrs. Meera Chhibber, J.M.

None for the applicant. Shri G.R. Gupta, counsel feor

the respondents, This is a restoration application. @m the
' el

earlier occastion alsc restoration application s dismissed in
default for uant‘of prosecutien on 30.3.2001., Today also none
is present on behalf of the applicant even in the revised list
to press this MA. Counsel for the respondents brought to my
notice thatthrice the applications have already been dismissed
for default yhich clearly shouws that the applicant) are not

interested in pursuing the matter. Therefore, this M.A. is

‘dismissed for mon-prosecution,
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